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Shri S.K.Iiohiyuddjn, the learned 

counsel for the applicant riles mcmo 

seeking to withdraw the application 

on the ground that he should be 

granted liberty as he. has already 

referred the matter to..C,I.T. In 

view of this position request for 

withdrawing the application is 

granted 	Accordingly the application 

is disposed of. 
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